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LOK SABHA

Saturday, March 18, 1967/Phalguna
27, 1888 (Saka)

The Lok Sabhg met at Eleven of the
Clock

[Mg, SeEaxER in the Chair]
MEMBERS SWORN
Mr. Speaker: Secretary may call

the nameg of Members who have not
yet been sworn....

shri P. K. Deo (Kalahandi): On a
point of order, Sir. Before you take
up the List of Business, I would like
to point out....

Mr. Speaker: This 15 oath taking
of Members who have not done so,

Shrimati Girji XKumar: (Shahdol)
Shri Bhajahari Mahato (Purulia)

Mr. Speaker: Secretary to lay on
the Table a copy of the President’s
address to both Houses of Parliament
assembled together on the 18th March,
1967.

Shri P. K. Deo: Su, before you
proceed to the next item, 1 would
like to point out that today being the

is going to take place next week. In

today's List of Business, I do not find

any reference regarding the business

mthn . We would like to
tl

K. Lakkappa (Tumkur): Sir, I

8o

Mr. lp'utm They will come later
on.

The Minister of Parliamentary Afl-
airs and Communications (Dr. Ram
Subhag Singh): The list of business
for the next week will be presented
to the House. First we are going to
take up the President’s Address. The
Vote of Thanks will be moved and
adopted After that, the Vote on
Account will be taken up.

12.13 hrs.

PRESIDENT'S ADDRESS

Secretary: I lay on the Table a copy
of the President's address to  both
Houses of Parliament assembled to-
gether on the 18th March, 19687.

President’s Address
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7% M 3awr garg gz Aad 7T w1
AraAq AFAAT KT FT AT TS |

3. ZA1Y A A A7 T 6T
FAM AME 44 Fr afFg A FAIAT F
JI7 99 Fa71 1 fazd qay gva AT
T #fuF gA37Am91 7 T ar7 ¥ faataa
H quT {747 | 79377 FIT AAT AZAH]
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T ATTEAIT H sgafeas =1 7 7607
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[il'anbmothtﬁmt.
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come you to this joint session
two qu?aﬂhmmt. ‘1

1

it
{rH
Eéa

g
t

advice, the third Lok Sabha was dis-
solved on the 3rgd of March

vigour and vitality of our democracy.

There was a larger turn-out of voters -

than on any previous occasion, as
well as a substantial jncrease in the
number of women who cast their
votes. Despite a few unfortunate
incidents of violence and disturbance
which have been universslly con-
demned, the elections were orderly
and peaceful, The Chief Election
Commissioner and his staff deserve
our congratulations. So do the peo-
ple, for the enthusisasm, maturity and
dignity with which they have re-
affirmeq their faith in democracy and
representative institutions.

&Eror the first time since Indepen-
dence, Governments of political com-
plexions different from that of the
Government at the Centre have been -
formed in several States. In a fode-
ral democratic polity, this is tn be
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Union and the States, and between one
State and another, The National
Development Council, the Zonal Coun-
dils angd periodic conferences of Gov-
ernors and Chief Ministers are the
more conspicuous exampleg of this
nature,

N The Union Government will res-
pect the constitutional provisions m
letter and 1n spirit without any discri-
mination and endeavour to strengthen
the a-rangements for & co-operative
spproach to our nsational problems.
We are sure that all States will extend
their co-operation in preserving these
institutions and in making their deli-
berations increasingly fruitful and
beneficial both to the Union and to
themselves. Strengthening the unity
of the country, safeguarding its
security, preserving democratic insti-
tutions, and promoting economic deve-
lopment and the well-being and happi-
ness of all our people gre the common
objectives towards which the Union
and the States must strive together.

8. Our Government have just taken
office. While they will take a little
time to place before you all the
policies and programmes which they
will pursue in accordance with the
mandate of the electorate, they have
already decided upon four major ob-
jectives in the economic sphere.

(1) They have resolved to end our

ce on food assistance

from abroad by the end of
1971,

(2) They have resolved to do all
that is possible to ensure that
the rising trend in prices of
the basic necessitieg of life is
halted and conditions of
stability achieved in the
shortest possible time.

(3) They have resolved to attain
and sustain sn adequate rate

of economic growth s0 as to
eliminate the need for exter-
nal economic assistance by
1976.

(4) And they have resolved to-
pursue the national pro-
gramme of family planning
with the objective of reducing
the birth rate from forty per
thousand to twenty-five per
thousand as expeditiously as
pO_s.lible.

These tasks are of such magnmitude
that they can be accomplished only
with the active support, participation
and involvement of the people and the
co-operation of all parties. To secure
these wi 1 be one of Government’s pri-
mary objectives.

7. The food situation will be dealt
with on an emergency basis. The
measures already set in motion to fight
the drought will be strengthened. We-
have to ensure that the available food-
grains in the country, whether 1ndi-
genous or imported, are distributed
equitably Government are already in
touch with State Governments seek-
ing their views and their co-operation
in regard to the further steps that
have to be taken on the food fromt.

8 Simultaneously, Government in-
tend, in collaboration with the States,
to make every effort to augment agri-
cultural production. Our food import
requirements must be reduced in each
successive year. Towards this end,
Government will pay special attention
to the adequate availability of fertili-
zers and improved seeds and to the
credit necds of the farmer Greater
emphasis will be placed on minor irri-
gation and energisation of wells.
Efforts wili be made to expedite the
completion of major irrigation projects
that are in an advanced stage of con-
struction and to ensure the fullest uti-
lization of the irrigation potential al-
ready created.

9. The upsurge in prices, particularly
during the last two years, was pri-
marily the result of the shortfall iz
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agricultural production due to the
failure of the monsoons. Industrial
p-oduction too was affecteq by the
failure of the monsoons and the short-
age of foreign exchange to import
necessary raw materials. Deficit finan-
cing at the Centre and overdrafts by
the State Governments on the Reserve
Bank further aggravated the  infla-
tionary pressures. To deal with the
situation, everything possible must be
done to increase production in both
agriculiure ang indusiry. The consi-
derable potential and capacity in
various sectors of the economy built
du-ing the past years must be more
fully utilised. Simultaneously, a
stricter financial discipline must  be
maintained. Economy iz not inconsis-
tent with cfficiency and we must scek
genuine economy in every field and in
every sector of pub’ic expenditure.

10. Our Five-Year Plans have had
the objective of making the economy
self-ralinnt and capable of further
developmeant. To achieve this target by
1976. special attention will be paid in
the Fourth Plan period to those in-
dustries which will contribute most {o
rapiq develnpment in the immediate
future. particutarly industries which
will be he'pful to our agriculture and
exports. The greatest emphasis will
have to be laid on higher efficiency in
both the public and the private sectors.
Substantial investments have beecn
made in industry by the public sector
in the first three Plans and it is im-
portant that these are now made to
vield greater profits to sustain further
development. The Draft Outline of
the Fourth Plan was published some
months ago. It is being reviewed in
the light of adverse effects of the
drought, the latest price trends, and
the prospects of mobilising additional
resources, internal and external, and
it is proposed to take an early oppor-
tunity to discuss the Plan fully in
the National Development Council
and thereafter in Parliament.

11. On~ population has crossed the
five hundred mi'lion mark. This is a
danser signal which we can ignore
only at our peril. Family Planning
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programmes wiil be strengthened at
all levels with the co-operation of the
States,

12. Although economic  difficulties
are at the root of much of the prevail-
ing discontent, other factors too have
contributed to a sense of frustration,
particularly among the young. The
new gencrations which has grown up
since Independence has new aspira-
tions and new ideas. We must res-
pond to them. The educational sys-
tem needs re-shaping in the light of
the recommendations of the Education
Commission, on which we are await-
ing the comments ol the State Govern-
monts. A new scheme of national ser-
vice al the University level is under
active censideration.

13. The success of all our Plans and
projects depends upon the efliciency
and integrily of the administration. To
ensure effiviency in  performance,
changes will bo made in the adminis-
trative set-ur. The Planning Com-
mission  will be re-organized. The
working of controis will also be re-
viewed: those found unnecessary wi i
be withdrawy and others re-adjusted
as may be requirned to make them more
purposeful and cffi~ient. The Adminis-
trative Reforms Commission is ex-
pected {o submit its recommendafions
on the re-organisation of the Central
Government fairly soon.

11 Tofegrity and  impartiality in
public life, and in the conduct of the
public servants, are the foundations
of true democracy. The Administra-
tive Reforms Commission has made an
interim report bearing on this subject.
Governmen{ agree. in principle. with
the Commission’s approach on the need
for adequate ang satisfactory institu-
tional arrangements io ueal with pro-

lems of corruttion in high  public
office, whether political or administra-
tive. They expect to finalize t*-iv
proposals and place them before Par-
liamenrt at an early date. They have
already referred to the State Govern-
ments the recommendations of the
Commission which concere thi.an
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1. A DNetional Commission on
Labour has been set up under the
thaiymanship of Sri Gajendragadkar,
The Commission will review and make

riate recommendations opn the
whole fleld of the working and living
conditions of labour of all categories,
including rural labour, since Indepen-
dence. Legislstion to give statutory
recognition to the assurances given in
regard to the official language of the
Union, will be shortly introduced in
Parliament. A high-level committee
will be set up to examine the question
of a ban on cow slaughier in terms of

the announcement already made. A
committee will also be set up, as
announced, to exammne further the

proposal for the re-organisation of the
State of Assam jn the hght of the dis-
cussions held with the leaders of
Assam. The question of changing the
financial year will be considered in
consultation with the State Govern-
ments.

18. In g shrinking world, no country
can remain isolaled. India has a role
to play in the counsels of the world.
Qur membership of the Secunity Coun-
¢il casts on us an onerous responsibi-
lity which we shall do our best to
discharge.

17 The foreign po'icy of India has
stood the test of time. The concept of
peaceful co-existence, which India had
done so much to sponser, is now ac-
cepted by the leaders of the two
groups. With both the United States
and the Soviet Union we have the
friendiest of relations. Our policy of
non-alignment stands vindicated. Go-
vernment will do everything possible
to strengthen non-alignment and pur-
sue the positive aspects of this policy
with vigour and determination.

18. There are two dangers which
confront humanity today. One is the
widening gulf between the poor
nations and the rich nations. The other
is the rejection of the principls of
peaceful co-existence by some count-
ries,

15. Government’s foreign policy will
gerve the twin objectives of furthering
our national interests—economic, pali-

tical and strategic—and of promoting
international co-operation. Towards
this end, we have succeeded in build-
ing up and.maintaining the friendliest
of relations with most countries of the
world. It will be Government’s spe-
cial endeavour to strengthen India's
relations with our Asian neighbours.

20. It ijs a matter of deep gratifica-
tion that our Government have been
able to sign an Agreement with the
Government of Burma about the for-
mal delineation and demarcation of
our traditional boundary with that
friendly country.

21 Government adhere to their
policy regarding Vietnam which has
been enunciated on several occasions.

22 Government most sincere'y de-
sire the friendship and co-operation
of the Government and people of
Pakistan Nothing has distressed us
more then, the bitterness and conflict
which have sometimes givided our two
countries which have many common
interests Government will make
every effort to achieve a relationship
of the fullest understanding, goodwill
and amity with Pakistan.

23. With China too we would like
fo hive in peace. But tt}e aggressive
acts and postures of the People’s Re-
public of China coupléed with their
rejection of the concept of peaceful
co-existence, continue to be the major
obstacles to an improvement of our
re'ations with China.

24. We are z-ateful to friendly
nations of the world, as well as to
inernational institutions and agencies,
who have given us valuable assistance
in our development programmes as
well 3. 1 meeting our food crisis

25. Developing countries can also
strengthen their economies through
mutual co-operetion. The Tripartite
Meeting between the leaders of three
non-aligned countries, President Tito
of Yugos'avia, President Nasser of the
United Arab Republic and our Prime
Minister, has laid the foundations of
such an approach.
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28. Another Head of State whom we
had the plessure of welcoming amiist
wa vecently was His Majesty the King
of Afghanistan, with whom we have
had very friendly and cordial talks.

27. Members of Parliament, I have
briefly touched upon some of the issues
that confront us today. You will have
an opportunity to get a fuller picture
of the Government's policies and pro-
gsammes in these and other matters
in due course. Your present session
will be a short one, confined to the
transaction of certain essential finan-
clal and budgetary business, You will
be meeting again shortly to consider
further business.

28, Bills will be introduced in the
current session to replace:—

(1) The Mineral Products (Addi-
tional Duties of Excise and
Customs) Amendment Ordi-
nance, 1966;

(2) The ZEssential Commodities
(Second Amendment) Ordi-
nance, 19686;

(8) The Land Acquisition
(Amendment and Validation)
Ordinance, 1967; and

(4) The Representation of
Peop e (Amendment)
nance, 1967.

the
Ordi-

The Armed Forces (Special Powers)
Continuance Bill will also be intro-
duced.

28. A statement of the estimated re-
ceipts and expenditu e v. the Govern-
ment of India for the financia] <year
1967-68 will be laid before you

30. It is a matter of distress to us
that President’s rule had to be intro-
duced in Rajasthan. It is our earnest
hope that it will not be necessary to
continue this arrangement for long
and that it will be found possible early
to restore responsible government.

A statement of the estimated receipts
and expendifure of the Government of

97 Presdents Address MARCH I, 1087 Obuory Referébcs 98

Rajasthan for the Enancial yesr 1909-
88 will also be luxid before yys. -

I wish you success in your endea-
vours.

12134 b,
OBITUARY REFERENCES

Mr. Speaker: I have to inform the
House of the sad demise of eight of qur
friends, namely Shri Sadashiv Govind
Barve, Dr. Gopichand Bhargava, Dr.,
Lanka Sundaram, Shri Radhelal
Vyas, Shri Algu Rai Shastri, Shri
Sadath Ali Khan, Shrimati V. Vimla
Devi and Shri Apurva Kumar
Chanda.

Shri Sadashiv Govind Barve was
elected to this House from the Bom-
bay North East Constituency of
Maharashtra. He passed away at
New Delhi on the 6th March, 1087 at
the age of 52.

Dr. Gopichand Bhargava was a
Member of the Constituent Assembly
of India during the year 1846. He pas-
sed away at Chandigarh on the 26th
December, 1966 at the age of 78.

Dr. Lanka Sundaram was a Mem-
ber of the First Lok Sabha during the
years 1952—57. He passed away at
New Deth; on the 8th January,” 1967
at the age of

Shr1 Radhelal Vyas was a Member
of the Provisional Parliament, First
Lok Sabha, Second Lok Sabha and
Third Lok Ssbha during the years
1980-—67. He passed away at Indore
on the 13th January, 1967, at the age
of 89,

shri Algu Rai Shastri was a Mem-

ber of the Constituent Amembly of
India, Provisional Parliamenmt and
First Lok Sabha during the years
1948—57. He passed away at Lucknow
on the 13th February, 1907, &t the
age of 67,



